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OFFICE OF Tlllljl CHIEEJUDICIAL MA_GI_S_TRATE
MDDIEIC-fi.'UON_D_UjEY RQSIER FORIHRMONTE OF APRIL-_2025

1' 1

MQ Q] E IQATIQN

in view of the request received from the Court of
Sh. Anirnesh Kutnar, Ld. JMFC. -02, NDD, PllC, New Delhi and in partial modification of Duty
Roster for the mouth of Apri1- 2025, it is directed that Ms Hala Quamar, Ld. JMPC 04/ Reliever
Judge, NDD, PRC, ND shall work as Duty JMFC on 20.04.2025, in place of Sh. Animesh Kumar,
Ld. JMFC -02, NDD, PHC, New Delhi and Sh. Animeslt Kumar, Ld. JMFC -[12, NDD, PHC,
New Delhi shall work as Duty JMFC on 19.04.2025 in place of Ms Hala Quamar, Ld. JMF 04/
Reliever Judge, NDD, Pl-IC, ND. [Li

nuj umar Singh)
Chief Ju cial Magistrate

Patiala l-Iou e Couns, New Delhi.

l1"3'9- " l 9-9 2-'"/2025/CJMIPI-IC/New Delhi. Dated 17.04.2025

Rest of the conditions shall remain unchanged.

No.

Copy forwarded for information and necessary action

1. The Ld. Registrar General, I-lon‘ble High Court of Delhi, New Delhi.
(Tnrough Ld. District & Sessions Judge, Patiala House Court, New Delhi).
P.S. to Lcl Principal District & Sessions Judge, Patiala l-louse Court, New Delhi.
All flue other Ld. Principal District 8: Sessions Judges, Center (HQ),West1'THC, North, North-
West1‘Rohini, Shahclra, East, North-East! KKID, South-West I Dwarka, South, South-East!
Sal-tet, Delhi fNew Delhi.
All the Ld. Chief Judicial Magistrates, Center, West»"I‘I-IC, North,North-WestlRohini,
Sha.l:d.ra,East,Nor|.h-EastfKKD, South-WestlDwarka,South,South-Eastfsaket, Delhi {New
Delhi.

5. All the Ld. AC.iMs, Patiala House Courts, New Delhi District.
6. The Concemed JMFCs, Patiala House Courts, New Delhi.7_ . ._ . . 4

2.
3.

4.

The Chief Prosecutor, New Delhi DISIIICL
The D QB New Delhi Dtstnctl South District! South West District.

° rte lncharge, District Courts Web-Site Committee, Tis Hazari Courts, Delhi.
10.'i'he Lncharge, Computer Room, Patiala House Courts, New Delhi.
11.The Controlling Officer, Pool-Car, New Delhi.
12. The Care Taker, New Delhi District with the direction to affix the Copies of the same at all the

notice boards at Patisla House Courts Complex.
13.'I‘he tncharge, Lock-up, New Delhi.
14.The lncharge Cash Branch, New De1hl- District, Patiala House Courts
15.’l‘he Secretary, 11,11,113, __
16.0[fi.Ce File. ' '

Chi If ttdicl Magistrate
Patiala House ourts, New Del i.

1 .04.2025
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